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COMMITTEE ON PUBLIC UNDER~-
TAKINGS

TamTy FIRST REPORT

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : I beg to present the Thirty-
first Report of the Committee on Public
Undertakings on Action Taken by Govern-
ment on the recommendations contained
in the Eiﬁhty-ninth Report of the Commit-
tee (Fifth Lok Sabha) on Foreign Colla-
boration in Public Undertakings.

MR.SPEAKER : Now, statementsunder
‘Rule 877.

SHRIVAYALAR RAVI (Chirayinkil):
‘Sir, what happened to my request for mak-
4ng a statement under Rule 377 regarding
‘harassment of Delhi teachers?

MR, SPEAKER : The older onesI had
'to dispose of first. I will look into the
'matter for tomorrow or day after tomorrow.

SHRI VASANT SATHE (Akola) :
‘8ir, our Minister for External Affairs is
visiting Washington. Today in the news-
papers there is a report that Pakistan is
again getting nuclear devices and arms.

MR.SPEAKER : Kindlydonotexplode
it here, : ’

SHRI VASANT SATHE : I would like
to know the Government’s categorical
policy what they are going to discuss in
America, because America now says : “’If
you accept certain conditions, we will
allow that” ‘We would like to know
India’s policy. On the eve of his visit,
we must Enow the policy; later on, he will
only come and report to us, I will request
you to allow me to make a statement
under Ruel g77.

‘MR. SPEAKER : Not today.

- SHRI VAYALAR RAVI : Sir, ona
point of order. Statements under Rule
377 are made on thefloor of the House and
the Minister may not be able to reply im-
mediately here itself. You may at least
kindly direct them to write us back.

MR. SPEAKER : One of the rules that
Wwe are making is that we are making it
compulsory,
13'hrs,

SHRI VASANT SATHE: What
about my request, Sir?

MR. SPEAKER : Not today.
SHRI VASANT SATHE: Pleas
permit it tomorrow.  Otherwise it is
unfair,
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MR SPEAKER : I be unfair
you but fair to o ?.1’"10 please.

SHRI VASANT SATHE : I am not
doing it today. Allow me tomorrow.

SHRI JYOTIRMOY BOSU : What
about the strike in the Garden Reach
workshops, where the strike by 10,000
cmployees is going to be g monthsold ?
Government 18 losing crores of rupecs.
I have given notice under rule 377.

MR SPEAKER : I understand you
have given notice to-day.

SHRI JYOTIRMOY BOSU: . I am
you understand, Sir.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur) : What about my 877 ?
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PRQF. DILIP CHAKRAVARTY
{Calcutta South) Sar, with your kind
permanion, I would like to rase & matter
of very urgent public mmportance. [
am happy to note that the Mimmster of
Commerce 18 present here  The present
policy of imported cashewnut distribution
18 a bar to tnable the Eastern Region to

t any quota It 1s expected that the

1Ster 1n- of Commerce changes
the policy or with his discretionary
he should allot quota to the ind
functioning 11 West Bengal and
rashira on the basis covered in the ITC
Policy as a special case on the ine of Mani-
festo of Janata Government

To cite a specific instance there 13
such small unt only 1n Wgzjmpl W]
18 regustared under Small e Industrics,
and promoted by technical entreprencur.
The industry 1n question 1s situated 1n 8
declared area of the District of
Midnapore Furthe, the industry
question offers  empl
workers of tribal and adivan communities.
The industry, the only one of 1s kind 1
Eastern India, 18 expart-priented, It
had carned foreign exchange to the tuno-
of Rs 5 lakls in 1977-78 and Rs. 27
lakhs in 1978.

In case 1t 18 not possble for the Muster

to change the pohi);lor to use meed,
to as

ﬂ‘::vm guiah ﬂrgml m“g:' Essterp
Region andin Maharashtra Region,
the cashewnut exporters who came iato
exustence after 1970, may be offered &
submdy on the value of the .

small production units thetically
and do something expedu y for thewr
survival



